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CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 

Petition No. 22/TT/2020 

Coram: 

Shri P. K. Pujari, Chairperson 
Shri I. S. Jha, Member 
Shri Pravas Kumar Singh, Member 
  
Date of Order: 24.08.2021 

In the matter of: 

Corrigendum to order dated 20.7.2021 in Petition No. 22/TT/2020. 

In the matter of: 

Approval under Regulation 86 of the Central Electricity Regulatory Commission (Conduct of 
Business) Regulations, 1999 and truing up of transmission tariff of 2014-19 tariff period 
under the Central Electricity Regulatory Commission (Terms and Conditions of Tariff) 
Regulations, 2014 and determination of transmission tariff of 2019-24 tariff period under the 
Central Electricity Regulatory Commission (Terms and Conditions of Tariff) Regulations, 
2019 in respect of 2 Numbers 765 kV line Bays along with 2 Numbers 330 MVAr Line 
Reactor at Vindhyachal Pooling Station and 2 Numbers 765 kV line Bays along with 2 
Numbers 330 MVAr Line Reactor at Jabalpur Pooling Station for 765 kV D/C Vindhyachal 
Pooling Station-Jabalpur Pooling Station Transmission Line (TBCB) under Sub-station 
Extensions for Transmission System associated with Vindhyachal-V Project of NTPC (Part-
B) in the Western Region. 

And in the matter of: 

Power Grid Corporation of India Ltd., 
“SAUDAMINI”, Plot No-2, 
Sector-29, Gurgaon-122001 (Haryana).                                                               .....Petitioner 

Versus 

1. Madhya Pradesh Power Management Company Ltd., 
Shakti Bhawan, Rampur, 
Jabalpur-482008. 

  
2. Madhya Pradesh Power Transmission Company Ltd., 

Shakti Bhawan, Rampur, 
Jabalpur-428008. 

  
3. Madhya Pradesh Audyogik Kendra Vikas Nigam (Indore) Ltd., 

3/54, Press Complex, Agra-Bombay Road, Indore-452008. 
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4. Maharashtra State Electricity Distribution Co. Ltd., 
Hongkong Bank Building, 3rd Floor, 
M.G. Road, Fort, Mumbai-400001. 

  
5. Maharashtra State Electricity Transmission Co. Ltd., 

Prakashganga, 6th Floor, Plot No. C-19, E-Block, 
Bandra Kurla Complex, Bandra (East) Mumbai-400051. 

  
6. Gujarat Urja Vikas Nigam Ltd.,                    

Sardar Patel Vidyut Bhawan, 
Race Course Road, Vadodara-390007. 

  
7. Electricity Department,                                 

Govt. of Goa, Vidyut Bhawan, Panaji, 
Near Mandvi Hotel, Goa-403001. 

  
8. Electricity Department, 

Administration of Daman & Diu, 
Daman-396210. 

  
9. DNH Power Distribution Corporation Ltd., 

Vidyut Bhawan, 66 kV Road, Near Secretariat Amli, 
Silvassa-396230. 

         
10. Chhattisgarh State Power Transmission Co. Ltd., 

State Load Despatch Building, 
Dangania, Raipur-492013. 

  
11. Chhattisgarh State Power Distribution Co. Ltd. 

P. O. Sunder Nagar, Dangania, Raipur 

Chhattisgarh-492013.                                                                                            .....Respondent(s) 

  
 

CORRIGENDUM 

  
Certain inadvertent errors have been noted in the order dated 20.7.2021 in Petition 

No. 22/TT/2020 and the same are corrected as under: 

a) At page no. 1, the name of Respondent No. 1 shall be substituted as ‘Madhya 

Pradesh Power Management Company Limited’; 

b) In Paragraph 79, the words and figures ‘During the tariff periods 2001-04, 

2004-09 and 2009-14 (up to 30.6.2011), the transmission charges for inter-

State transmission systems were being shared in accordance with the Tariff 

Regulations for the respective tariff periods.’ shall be deleted. 
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2.         Except for the above, all other terms contained in the order dated 20.7.2021 in 

Petition No. 22/TT/2020 shall remain unaltered. 

  

                                  sd/-             sd/-        sd/- 
(Pravas Kumar Singh)                              (I. S. Jha)                               (P. K. Pujari) 

Member                                             Member                               Chairperson 
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